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Surprise checks in trains THE DEPUTY MINISTER IN THE

292, SHRI M. BASAVARAJU: Will the
Minister of RAILWAYS be pleas-«d to refer
to reply to Unstarred Question 2173 given in
the Rajya Sabha on the 16th December, 1981
and state:

(a) the number of times intensive surprise
checks have been conducted during the
current year to ensure that unauthorised
passengers do not enter the reserved coaches
in the trains starting from Delhi/NewDelhi;

(b) the names °f the trains together with
dates on which such surprise checking was
conducted; and

(c) the number of unauthorised persons
caught on each occasion and total amount of
money realised from them as fine?

MINISTRY OF RAILWAYS AND THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN): (a) The
number of intensive surprise check; made at
New Delhi and Delhi stations during the
current year (between 4-1-82 and 25-8-82)
wag 45 and 44 respectively.

(b) and (c) A statement is attached. [See
Appendix CXXIV Annexure No. 18].

Railway traffic during ASIAD

293. SHRI SHRIKANT VERMA : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government are aware of the
increased Railway traffic to and fro Delhi
during, before and after the Asiad; and

(b) if so, what steps Government propose
to take in this regard?



